WP(C)No0.339/2014
BEFORE
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH
09.06.2015
Released from part heard.

List this case for hearing on 07.07.2015.
JUDGE



COMPET No.5/2013

BEFORE
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH

09.06.2015

As prayed for by Mr. HS Thangkhiew, learned senior counsel
appearing for the petitioner, list this case after a week.

Ms T Yangi, learned counsel for the respondents submits at the
Bar that the Court had already granted prayer for adjournment with a caution
that adjournment from the side of the petitioner will not be entertained. In
these circumstances, list this case as a fixed item on the top of the hearing
list on 16.06.2015.

JUDGE



FA No.1/2015

BEFORE
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH

09.06.2015

Heard Mr. R Majaw, learned counsel for the appellant and Mr.
AH Hazarika, learned counsel for the respondent.

Admit this appeal.

Call for the record of Session Case No.1/2002 from the court of
Judicial Officer, District Court, 1%' Class Magistrate, Garo Hills Autonomous
District Council, West Garo Hills, Tura.

List this case on 07.07.2015.

JUDGE



MC (WP(C)No.113/2015
In WP(C)No.252/2014

BEFORE
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH

09.06.2015

Learned counsel for the petitioners prays for three weeks’ time
for filing reply i.e. affidavit-in-opposition to the present misc. application.
Prayer is granted.
List this case on 30.06.2015.
JUDGE



WP(C)No.30/2015

BEFORE
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH

09.06.2015

As prayed for by Ms. PS Nongbri, learned counsel for the
respondents No.1-5, further three weeks’ time is granted for filing affidavit-in-
opposition.

List this case on 30.06.2015.

JUDGE



WP(C)No.62/2013

BEFORE
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH
09.06.2015

Hearing will continue on 25.06.2015.
JUDGE



WP(C)N0.94/2015

BEFORE
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH
09.06.2015
Issue Rule.

Exchange of pleadings is complete.
List this case for final hearing on 30.06.2015 as a fixed item.

JUDGE



WP(C)No.131/2015

BEFORE
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH

09.06.2015

Heard Mr. HR Nath, learned counsel for the petitioner and Mr.
S Dey, learned counsel for the respondents.

Issue Notice returnable within two weeks.

No formal notice needs be issued as the respondents have
entered their appearance through their learned counsel Mr. S Dey.

An attempt shall be made to dispose of this writ petition at the
Admission stage.

List this case on 23.06.2015.

JUDGE



WP(C)No.132/2015

BEFORE
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH

09.06.2015

Heard Mr. R Deb Nath, learned counsel for the petitioner and
Ms. S Bhattacharjee, learned GA appearing for the respondents No.1-5.
Issue Notice returnable within four weeks.
Petitioner is to take steps for service of notice to the
respondents No0.6-12 by registered post with AD within five days.
List this case on 07.07.2015.
JUDGE



WP(C)No.174/2014

BEFORE
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH
09.06.2015

Hearing will continue on 25.06.2015.
JUDGE



WP(C)No.239/2014

BEFORE
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH

09.06.2015

As prayed for by Mr. R Jha, learned counsel for the petitioner,
further one week’s time is granted for preparation of case laws.
List this case on 16.06.2015.
JUDGE



WP(C)No.241/2014

BEFORE
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH
09.06.2015

List this case on 07.07.2015.
JUDGE



